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Finance Commission's AUocatlontl 

30~. Shrl Blbhutl Mishra: 
Shrl K. N. Tlwary: 

Will 111,_, Minislel' of Finance be 
Il~ascd to state: 

(8) \\·hethcl" Government's attentioa 
hI! be.n drawn to the news-itm 

published in the Calcutta issue at the 
Statesman dated the 23rd December, 
1965 under the heading "Finance 
Commission's allocation unfair, State-
efforts explained"; 

(b) whether the Bihar Finan .. 
Minister told the Bihar Assembly all 
the 20th December, 1965 that the 
Fourth Finance Commission's alloca-
tion of Rs. 197'5 crores to the State 
from the Central pool durine the next 
five years was 'unfqir'; and 

(e) whether the Central Govern-
ment have taken any steps to satisfy 
the Bih'ar Government? 

The Minister or Finance I ~hrl 
Sachilldra Chaudhuri): (a) No SIT. 
The Calcutta City edition or the 
Statesman dated the 23rd December, 
1~5 does not contain any such newJ-
item. 

(b) An authentic copy of the Bihar 
Finance Minister's speech is awaited 
from the State Government. They 
have, however, informed the GO\'ern-
ment of India that although no state-
nwnt as su::h was made by the ::,\This-
tel', a rcCercnce to the Finance Com-
mission's award and its general effect 
OIl Bihar was m.ade during the debate 
Oil the e'lccess grants. 

(c) The GOVt~rnlTJ('nt of India have 
Ilot received any rr:>presentation in the 
matter from the Government of Bihar. 
The Finance Commission's recommen-
dations are trrated as an awprd and 
thcre is therefore no question of 
laking any steps to satisfy any Stat. 
Government. 

C.B.S, Doeton 
310. !Ihrl Hem Raj: Will tho Minis-

ter of Health anti Family Plannlnc III! 
pleA~ed to 'State: 

(a) how far the observan~e of the 
"work to rule" by the do~tors of thi! 
C.H.S. alfected the care of the pa-
tients: 

(b) hOw many patient. they were 
looItin.~ after before the strike and 
how many after the strike; and 




